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THE MINISTER OF SDUCA TION 
(SHRI K.C. PANT): (a) The India~ 
Council of Historical Research bas been set 
up mainly to promote the objectives of 
scientific . writin& of history t to sponsor 
bistorical research programmes and to 
inculcate an informed appreciation of the 
country's national and cultural heritage. 
The Council consists of the (oUowin. 
Members: 

-An eminent historian nominated by 
the Government of India as Chair­
man 'Of the Council ; 

- Eiahtecn historians Dominated by tbe 
Govt. of India; 

-Representative of the UGC ; 

-Dirfctor-General of Archaeology ; 

-Director, National Archives; 

-Four persons to represent Govern­
ment, nominated by the Government 
of India to include one representative 
each of the Ministry of Education, 
tbe Department of Culture and the 
Ministry of Finance ; and 

-Member-Secretary. 
. 

(b) and (c). Under its Scheme of Pro-
duction of Core Books, 59 books in History 
have been published in various Indian 
)anluales viz. Bengali, Hindi, Oujarati, 
Kannada, Marathi, Malayalam, Tamil and 
Urdu. 

(d) A sum of Rs. 97.88 lakhs was 
released to the Council for implementation 
of the Plan Schemes during the Sixth Plan 
period. A tentative aUoeation of Rs. 210 
lakhs has been suggested for the Seventh 
Plan. 

UDautiaorfled alarm daain palilaa on tralDS 

4632. SHItI SRIBALLAV PANI· 
GRAHl: Will the Minister of RAILWAYS 
be pJeased to state : 

(a) whetber Government are aware 
that unauthorised alarm chain pullin, on 

different trains is increasing by bccomins 
a nuisance; 

(b) whether Government are aconsider­
ing to do away with the alarm chain pull­
ing apparatus and introduce any other 
system instead for stoppin& the traiD under 
emersent and pressins circumstances ; and 

(c) if so, the details of such proposed 
system? 

THE MINISTER. FOR RAILWAYS 
(SHRI BANS} LAL): (a) The incidence 
of alarm chain pulling bas steadily come 
down durins the palt five years. 

(b) No, Sir. However, on certain 
selected trains where alarm chain pulling 
is chronic the apparatus is blanked off 
temporarily except in ladies and postal 
compartments. 

(c) Does not arise. 

Rebabilltatlon of displaced persons OD 

Ran ltay laud 

4633. SHRt C.P. THAKUR: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether due to erosion caused by 
the river Ganles many inhabitants of 
Nakta Diara in Bihar left that area aDd 
settled on a small piece of land in Patna 
which is under the custody of North 
Eastern Railway ; 

(b) whether Government of Bihar and 
tbe affected persons have been requesting 
the Ministry of Railways to seule the 
issue of land with the displaced penona; 
and 

(c) if so, the reaction of Government 
thereto? 

THE MINISTER Of R.AILWAYS 
(SHRI BANSI LAL) : (a) Yes, Sir. It is 
a fact that due to erosion cauled by tbe 
river Ganaa around 150 persons, oriaio.dly 
the inhabltao.ts of Nakta Diu. villaaet 
shifted to and are squatting on N orth­
Eastern Railway land at Djahaahat Dear 
Patna. 
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(b) No. Sir. 

(c) Does not arise. 

Platforms at Deihl JuadioD 

4634. SHRI SIMON TIOGA: Will 
the Minister of RAIL WA YS be pleased 
to state: 

(a) whether he; is aware that a large 
area is lying vacant on Kashmere Gate 
side of Delhi Junction where additional 
platforms can easily be provided; 

(b) wha t are the reasons that before 
providing an additional platform at Delhi 
junction and other alternative arrange­
ments, the platform No. 20 has been 
closed for passenger traffic where about Rs. 
201akhs had been speot from Government 
revenue, resulting in difficulties to passen­
gers and creatina congestion ; and 

(c) what arrangements Were made 
during 1983 to 1985 (todate) on new plat­
form at Delhi junction to avoid difficulties 
to passengers and congestion ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) No vacant area 
is available at Kashmere Gate side of 
Delhi Junction for accommodatiol addi­
tional platforms. 

(b) and (c). In view of representations 
from tbe public reaardinl inconvenience 
caused to them due to platform No. 20 
beina far away from the main passenler 
platform complex. and the growing need 
for parcel traffic, the platform No. 20 has 
been put to use as a parcel platform and 
the passenler trains are beinl dealt with 
on other existing platforms witbout caus­
ing inconvenience or conlestion to passen­
Bers. To meet tbe needs of passenger 
traffic some of the existina platforms are 
proposed to be lengthened gradually, in 
pbases, to enable ruonioa of larler trains. 

Proposal for .... Q ftulilatioa of .... lrIe. 
Into tnln aeddeDt. 

463S. SHRI BRAJAMOHAN 
MOHANTY : Will the Minister of RAIL­
WAYS be plealed to atate : 

(a) whether Government are consider· 
ins any proposal to ensure ,peedy finali­
salion of the enquiries in to train accidents ; 
and 

(b) if so, the detaUs thereof? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : <a) No, Sir. Bxist­
ina rutes and procedures for flnalisatioD of 
enquiries are considered adequate. 

(b) Does not arise. 

Additional alloeatloa for Madra. Rapid 
Tranllt System Project 

4636. SHRI P. CHIDAMBARAM 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether Members of Parliament 
from Tamil Nadu have recently given a 
memorandum to tbe Prime Minister roques­
tin. an immediate increase in tbe alloca­
tion for the current year for tbe Madras 
Rapid Transit System Project ; 

(b) whether the Chief Minister of 
Tamil Nadu also gave a memorandum to 
the Prime Minister on 15th July, 1985 
containina tbe same request; and 

(c) if so, the action taken by Govern­
ment on these memoranda? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : <a) The Mini8try of 
Railways is not aware if any memoraDdum 
relarding increase in allocation for the 
currmt year for the Madras Rapid Tranlit 
System has beeD handed over to tbe 
Prj me Minister. 

(b) Yes. Sir. 

(<:) The allocation for Madr .. Rapid 
Transit System has already beea mer .... 
from I.,. 2 c:ror .. to Rs. 3.S crone for i. 
year 1,.5-86. 




